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Shri B. S. Murthy: A re there any 
m ore amendments contemplated in the 
Incom e-tax Law?

The Minister o f  Finance (Shri T. T.
• The question is as 

stated b y  the hon. M ember. These 
are being constantly review ed from  
time to time and often times, as the 
hon. M ember knows, and as 1 have 
m entioned it on the floor o f  the House, 
sometimes assessments are delayed by 
means o f  w rits even in cases which 
are at the point o f  settlement. The 
matter goes to court and a w rit is 
taken and w e have to await the deci
sion on that particular matter. Sub
ject to this, w hatever can be done to 
expedite the decision is being done. 
But the overall question whether any 
revision is necessary is a matter which 
is being examined and w e w ill com e 
to some conclusion. W hen w e  come 
to a conclusion in this matter, pro
posals w ill, naturally, be put before 
the House.

Shri Jadhav: May I know  the total 
amount o f arrears o f incom e-tax to 
be recovered up to 31st March, 1957?

Shri T. T. Krishnamachari: Up to
31st March, 1957, I think, the total 
arrears w ill be of the order of Rs. 200 
erores. But, w e expect that by  about 
M arch 1958, there w ill be substantial 
reduction in this.

M r. Speaker: N ext question.
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Mr. Speaker: The question hour is 
over.

Shri Bhakt Darohan: I was late by  
few  minutes.

Mr. Speaker: The question hour
cannot be  extended.
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